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Dr. Ram Subhag Singh: When 1
moved the motion, Sir, I did not mean
that the Bill should be scuttled, Let
it remain and be taken up later on. I
only say that for the time being its
consideration should be postponed.

Shri Hajarnmavis: You can either
name the period or do not name any
period at all.

Dr. Ram Subhag Singh: I moved
my motion without naming any period,

Mr. Chairman: That is Sine die. I
shall now put the motion to the vote
of the House.

The question is:

“That the debate on this Bill be
adjourned sine die.”

The motion was adopted.

15.43 hrs.

FIXATION OF PRICE OF FOOD
GRAINS BILL

Shri Jhulan Sinha (Siwan): Mr.
Chairman, Sir, I beg to move:

“That the Bill to provide for
fixation of prices of foodgrains be
taken into consideration.”

Sir, it will appear from the State-
ment of Objects and Reasons append-
ed to the Bill that the Bill is intended
mainly for two purposes. The main
purpose is to give encouragement to
the growth of food production in this
country. The other important idea
behind this Bill is to save the growers
from exploitation by unscrupulous
traders and others engaged in the
business of procuring food.

It will not be very appropriate for
me to take the time of the House by
quoting a large number of figures
that have been supplied to us in the
various publications by the Lok Sabha
Secretariat, But I may just quote
only a few figures to show the gravity
of the situation and the need for hav-
ing a Bill like this. If you just have
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a look at the figures of production
of foodgrains during the last two years
you will very easily realise how the
figures have been fluctuating and how
there is need for regulating the prices.
whereby the production of foodgrains
in this country will rise I am quot-
ing the figures for the last 9 to 10
years. In 1950 the total production of
foodgrains in this country was 54,48,000
tons and import of foodgrains in the
same year was of the order of 21,25,000
tons. In 1951 the figures were 50,22,000
tons and 47,25,000 tons—fall in produc-
tion and rise in imports. In 1952 the
production wag 51,75,000 tons and
import for that year was 38,64,000
tons. I would not like to tire the
House by quoting all the figures,
though I have got the figures from
1950 up to the present time. The prices
have beerr fluctuating, @ When the
prices are going up the production
rises; when the prices go down, the
production suffers. This shows that
the question of production of food-
grains is very intimately related to
the price structure obtaining in the
land.

I have introduced th's Bill to draw
the attention of the Government to
the extreme necessity of having a sta-
ble food price policy in the country.
We have had the experience of hav-
ing minimum prices for certain other
commodities. For instance, the House
has been debating off and on, prac-
tically during every season, the price
of sugarcane. There was a time when
the price of sugar-cane was not regu-
lated by law and then the condition
of the sugar-cane growers in the
country was as chaotic as it is now
in the case of other foodgrains in this
country, Since then, Government
have fixed the statutory minimum
price for sugar-cane and the produc-
tion of sugar-cane has been steadily
rising. So, there has been hardly
any complaint of exploitation of cane-
growers by the factory owners or
others,

As 1 said, the main purpose of this
Bill is the increased production of
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foodgrains in this country. I will
quote a few other figures to show how
backward we are-in this respect. I
have with me figures of the caloric
value of the food consumed in our
country as well as in some other
advanced countries. There also the
position does not seem to have im-
, proved to any great extent. The figures
are as follows:

Year India Canada U.K. U.S.A. Japan

1951-53 1740 3050 3090 3I50 1960
1954-56 1837 3160 3260 3140 1980
1956-57 1880 3140 3270 3150 2II0

Naturally, the health of the country
is not as it should have been or as it
should be,

The production of foodgrains in India
is fluctuating all these years. The
prices are so unstable that they do
not inspire confidence in the grower.
It is not in quantity of food alone that
we are lacking; in the caloric value
of the food consumeq also we are
backward; as I have proved by quot-
ing the figures just now. We have
to import a very large quantity of
food from abroad, because our produc-
tion is inadequate and is so fluctuating.
It will not be safe for any Govern-
ment, especially for a Government with
welfare ideas, to depend upon -this
sort of food production in this coun-
try.

I will quote a few more figures to
show how much we are spending on
the subsidy that we are giving on
food imported from outside. I am
quoting all these figures from the pub-
lications supplied by the Lok Sabha
Secretariat, The figures are as fol-
lows:

Year Subsidy

Rs.
1946-47 20,64,90,C00
1947-48 23,51,40,000
1948-49 43,66,30,000
1952-53 22,78,70,000
1959-60 2,81,80,000
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So, these huge amounts spent on sub-
sidising food imported from outside
tells a very sorry tale. So, my scheme
is intended to conserve our resources
and, at the same time, give encourage--
ment to our producers,

This Bill is also intended to safe-
guard the grower from the exploita-
tation of the middle people, whc
purchase foodgrains from the farm-
ers at a lower price and then sell it.
to the consumer at a high price, mak~
ing money out of this transaction. L
have, therefore, pressed in this Bill
that a statutory minimum price, a fair
and economic price, be fixed for the
foodgrains produced in this country
so that these unscrupulous people who
deal in foodgrains may not be able to-
exploit the grower any more. There:
has not been any improvement in the
condition of the grower after our at-
tainment of independence. He has to-
be saved from exploitation. Those
who are in charge of the destiny of
the country have a duty to perform to-
them, and that duty demands that
there should be statutory protection:
for the fruits of their labour,

1 will fortify myself by reading a
very small quotation from the report
of the Foodgrains Enquiry Committee
appointed by the Government of India
in 1957-58. I will not quote the whole-
chapter; I will just read a small para-
graph from this repory to show how
important it is to fix the price of food-
grains statutorily, The whole posi-
tion has been set out on pages 91 and’
92 of the report. I will read only para:
716 which says:

“We would like to reiterate that
the prices at which the Food-
graing Stabilisation Organisation:
would be prepared to buy should
be economic prices and should be
kept reasonably stable to give con-
fidence to the producers.”

From this it would appear that
the need to regulate the prices of food-
grains by law is very great and is in
the interests not only of the growers
but also of the whole nation,
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[Shri Jhulan Sinha].
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There are three types of growers in
this country as elsewhere. There are
those who grow less than what they
themselves require for their own con-
sumption. Then there are growers
who are self-suffifficient in respect of
their consumption. Then there are
‘the surplus growers. This Bill deals
only with those who are surplus grow-
ers, that is, who produce not only for
their own consumption but also for
those who want it. The case of sur-
plus growers in this country, as else-
where, has always attracted the atten-
tion of the authorities or the Govern-
ment of the land, If we do not en-
courage them by proper methods and
if we do not give them incentives to
grow more, we have naturally to ex-
pect that production will go down. In
the state of things obtaining in our
country that will be a suicidal step
for us to take, For those who are
importing foodgrains from outside,
‘who are subsidising foodgrains partly
produced in this country and partly
imported from other countries and
who are living on a marginal caloric
value of food, who are just keeping
their body and soul together, for a
‘nation like this it will be very suici-
dal to ignore the price factor in food-
-grains.

We all know that the population of
‘our country is growing by leaps and
‘bounds. We have taken certain mea-
sures to augment our resources of
‘foodgrains either by land reforms that
‘we have effected or by irrigation or
by manufacturing of manure and by
giving other facilities to the growers.
‘But in spite of that the figures of pro-
duction that are available with us do
not show a very bright prospect be-
-cause of the basic fact that the growth
-of population is much more in pro-
‘portion than the production of food-
grains in the country. The lands that
"have been brought under the plough
«either by reclamation or by irriga-
‘tion and other methods of scientific
«cultivation do not give the same pro-
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portion of production as the growth
of population in the country, Every
year we find that abouy 50 lakhs of
people are being added to the nation’s
population which means that every
year we have to feed 50 lakhs of
mouths more than in the previous
year. The production of foodgrains
in the country does not keep pace with
the growth of population in the land.
That is the situation which we have
to face. Then, how can we meet it?
We have to give proper incentives to
the grower. Then only we can expect
that we will be able to meet it.

It has been said that the cultiva-
tor in this country is very conserva-
tivee. We all know it, They also
know it and are not in the least shy
of confessing it. But once the con-
servative grower finds that a parti-
cular thiiig is 1a his interest, it is very
difficult to check him from following
that path, We have seen that in the
case of increase in the yield of sugar-
cane and other foodgrains by the use
of irrigation facilities, manure and
other developed agricultural methods.
Now whay ig the position? We find
that the consumption of manure in this
country has grown beyond what we
have been able to produce by the
installation of these numeroug ferti-
liser factories and we have still to
import fertilisers from outside. There
was a time when these things were
taboo in the land. But once the grow-
er hag been convinced of the utility
of these things, it is very difficult to
check his extreme desire to use these
things, The conservatism that is ours
is certainly a good thing. That has
kept us alive all these years in adverse
circumstances of these long centuries.
But that conservatism is breakable
only on the ground of experience.
That experience has taught us that
these facilities for the development of
agricultural production require to be
enhanced at a very rapid rate. The
main incentive for the development
of these things will be given by the
fixation of prices of the produce that
the growers are going to have,
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From the provisions of the Bill it
will appear that what is demanded
here and what is conceived in the Re-
port of the Foodgrains Enquiry Com-
mittee is that the prices of foodgrains
should be economic and fair and should
be fixed ahead of the sowing season.
Merely fixing the price when the pro-
duce is in the market will not be
very helpful, It is the grower who
hag to grow and not the market peo-
ple, who bring it from the growers
and sell it to the consumers. The
growers will have confidence in the
‘price of their produce only if the price
ig fixed well in advance of the sow-
ing season. This Bill, therefore, aims
at fixing the price of foodgrains well
in advance of time in the interest of
‘production of more foodgrains and in
the interest of saving the growers
from the unscrupulous exploiters who
are so much at large in the whole
country,

From a perusal of the provisions of
the Bill it will appear that ‘food
grains’ means paddy, wheat, Gram,
maize and their products and n-
cludes Jawar, Bajra and other coarse
grains used for consumption by
human beings for maintenance of
life. These are the staple foodgrains
that are consumed in the country, the
coarse foodgrains as we call them as
also the fine grains. I have proposed
in this Bill that the Central Govern-
ment shall fix the price of food grains
in time and ‘in time’, as given here,
means sufficiently ahead of the sow-
ing season.

This Bill also makes provision for
penalising those people who sell, pur-
chase or aid and abet the sale and
purchase of food grains at a price
lower thap that fixed by the Govern-
ment. It provides that they shall
be punished with imprisonment for a
term which may extend to six months.
The punishment is given only as a
deterrent to the unscrupulous behav-
iour of those who deal in these things.

I will not add to what I have just
now said beyond saying that the price
factor of foodgrains in this country
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is a factor which is practically uni-
versally accepted. I hope we, in this
House, will cut across party lines and
come out with a generous support to
the measure that I am proposing.

With these words I commend my
Bill for the acceptance of the House.

Mr. Chairman: Motion moved:

“That the Bill to provide for
fixation of prices of food grains
be taken into consideration.”
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Dr. M. S. Aney (Nagpur): This
Bill raises a very important point for
the consideration of this House, It
appears to be very simple, but the
questions raised by it are not so very
simple. In fact, they are very vital.
The Bill seeks to fasten on the Gov-
ernment the responsibility of fixing
the prices of foodgrains,

We all know that to some extent in
the enunciation of policy, this fact
has been frequently admitted by the
Government and those who advocate
the Five Year Plan etc., that they
cannot carry on the work unless the
price line is held firmly. That is a
general proposition admitted by them
all, and in their own way they think
of doing certain things to hold the
price line. But in spite of all the
Herculean efforts being made by them,
the people most vitally concerned think
that the price line is not being held,
though the Government thinks that
somehow or other they have been able
to keep it at a point where it was a
few years ago.

The prices of foodgrains by them-
:.lves are not an independent entity.
1t is interlinked with other things. You
cannot fix the prices of foodgrains
without taking into consideration cer-
tain other factors also. Unless you
fix the prices of the other crops and
other commodities needed by the peo-
ple, linking them all together, you
cannot take up the question of the
price of foodgrains alone and ask the
State Government to fix it, The con-
ditions in different States are also
different. This is a most complicating
factor.
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I do not want to blame anybody,
nor am I in the habit of finding fault
with anybody, but I should like to
point out that this is a Bill sponsored
by a private Member belonging to the
Government party, and though there
may be somebody representing the
Food and Agriculture Ministry here—
I do gsee the hon. Deputy Minister—I
do not find the Government showing
much interest in this discussion, I
want to make jt perfécfly clear that
my remarks are not made in any spirit
of disparagement against anybody, but
the thin attendance in the House seems
to indicate that the House itself does
not appear to take much interest in
the affair. While my hon. friend, feel-
ing very keenly over this matter, has
brought forward this Bill and ijt is
under consideration, and we all ~on-
sider the question of food to be of
paramount interest, the attendance in
the House is such that if one were to
raise the question of quorum I do not
know what the position will be, It
is in this state of things that we are
discussing the matter.

One thing is certain. Whatever be
the fate of this Bill, the question rais-
ed here is one that concerns not only
the cultivators but the entire econo-
mic fabric of India and the structure
of the Third Plan which we are going
to undertake. The price of foodgrains,
along with that of other commodities,
has to be taken in hand, and a sup-
reme effort should be made to arrive
at a price structure that will enure at
least for a period of five years, on
the basis of which you can go on and
make al] your programmes, take loans,
spend the money, and prepare the most
expensive plang also,

The nature of the Bill is this. So
far eg the cultivator is concerned,
this is the minimum encouragement
that you can give him. All the other
encouragements that you have pro-
mised him are of a different nature.
If he ig guaranteed the price at which
things are going to be sold, you can
expect him to make the utmost effort
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40 carry out his work and make the
best contribution to the economy of

‘the country.

I therefore wish success o my hon.
friend who is making a Herculean
effort to move the conscience of those
<oncerned which seems to be sleeping

over an important point like this.
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Shri Raghunath Singh: The ques-

tion, is about fixation of price of food-
grains and not about Formosa and

AT ete.
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Mr. Chairman: The hon. Member

would perheps like to take some more
time.

Shri Raghunath Singh: Yes, Sir.

Mr. Chairman: Then he might con-
tinue his speech on the next day when
this Bill comes up for further con-
sideration

17°00 hrs.

The Lok Sabha then adjourned till
Eleven of the Clock on Saturday,
August. 19, 1961/Sravana 28, 1883
(Saka).





